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PAPERS LAID ON THE TABLE

STATEMENT RE. ALLEGED MISBEHAVIOUR
OF A TELEPHONE MONITOR IN AHMEDA-
BAD TELEPHONE DisTRICT

THE MINISTER OF COMMUNICA-
TIONS (SHRI K. BRAHMANANDA
REDDY): I beg to lay on the Taible.
in response to the matter under rule
377 raised hy Kumari Mamben Patel
in the Hcuse on 12-8-1974, a statement
(Hind: and Enghsh versions) regard-
ing alleged misbehaviour of a tele-
phone monitor in Ahmedabad
Telephone District  [Placed in  Lib-
rary Sce No LT- 8377/74].

AnNvaL Rerort or NRDC ror 1972-73

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICUITURE
(SHRI C. SUBRAMANIAM): I beg {o
lay on the Table a copy of the Annual
Report (Hinds  and Eng'ish versions)
of the National Research Devel pment
Corporation ot India. New Delhi, for
the 1072-73 along wth  the
Audiled Accounts and the ¢ mments
of the ang Aurutor
General thexe'on, under subasection (1)
of section 619A of the Compantes Act.
1956 . Placed 1m Library. See No L7T-
8378/74]. \

year

Comptrolier

STaTEMENT RE. S.Q. No. 461 paTen
22-8-74

THE MINISTER OF SUPPLY AND
REHABILITATION (SHRI R. K.
KHADILKAR) 1 beg o lay on the
Table, in pursuyance of an assurance
2087 L.S—3
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given on 22-8-1974 durimg a supple-
mentary on Starred Question No 46!,
a statement (Hindi and English ver-
sions) showing details of assistance
admisgible to the Pak Nationals (in
camps) in Gujarat. [Placed in Library.
See No. LT-8379/74].

REVIEW & ANNUAL REPORT OF
NamionaL  TexTiLe CoRPORATION &

ANNUAL REPORT OF NATIONAL PRODUCTI-
vity CoUNCIL FOR 1972-7%

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL LEVE-
LOPMENT (SHRI ZIAUR RAHMAN
ANSARI) I beg to lay on the Table-~

(15 A copy earh of the following
papers (Hind1 and Enghsh versions)
under sub-section (1) of section B819A
of the Comparies Act, 1936.—

(1) Review by the Government on
the working of the Nationa] Textile
Corporation Limited, New Delhi, for
the year 1972-73.

(ii) Annual Report of the Nationa]
Texlile Corporation Limited, New
Delhi, for the year 1972-73 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. {Placed in
Library. See No. LT-8380,74).

(2) A copy of the Annual Report
{imd1 and Ewglish versions) of the
National Produchivity Council, New
Delhi, for the year 1972-73. [Placed in
Library. See No. LT-8381/74].



